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SHRI C. M. STEPHEN: Now about 
this routing of the telegram to chan-
nels which are not authorized .... 
(Interruptions) This is one of the 
areas where delay took place. That 
was iaeDiified. Now instructions have 
been issued; and they are being 
strictly cooformed to, viz. tbat only 
through the specific channels which 
prescribed must the messages go; 
and they should not be diverted to 
different areas, taking too much of 
time. This is now being enforced, 
and it is now baving· results. The 
Bon. Member asked me about Ex-
press S plus 4DX; i.e. in how many 
statioos we have introduced this. tn 
about 50 stations we have already in-
troduced it, and 13 stations are on 
the agenda immediately. That system 
II also-being introduced-which will 
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SHRr INDRAJIT GUPTA: One 
way of keeping down or reducing 
the price of sugar in the open market 
is not to keep on increasing the price 
Of lev¥ sugar. If the price of ~  

sugar is increased, you ann~t eXllect 
the price in the open market to c:»me 
down. I would like to know from 
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him, m view of the statement he has 
made that he expects the production 
to go up considerably in the prc.:ient 
year al.ld next year also, whether 
they··," ill at least consider reducing 
the price of levy sugar by that .65 
paise which they had increased pt'r 
kilo in last December, whether the 
total qt: ota of levy sugar as compm;-
ed with free sale sugar will be in-
creased to· give some relief to the 
CO.ll.SUnlf r since the production has in-
creased. 

RAO BIRENDRA SINGH: The 
price ol 65 per cent of the pro-
duction which is taken in the levy 
system is baSed on certain caku la-
tions ae cording to a formula. And 
this pri-..:e for levy sugar is paid tu 
the factories with a view to ensure 
that the producers get a remunera-
tiVe price for the sugarcane whieh 
they su pply to the factories. There·· 
fore any drastic reduction in the 
price of levy sugar that is being paid 
to the factories will also decrease 
their ~pa it  to pay the farmer for 
the su~ arca.ne. Therefore, in view 
of the need for giving a remunera-
tive prire to -tlie farmers and also to 
supply sugar to the people at a rea-
sonable rate through OUr public dis-
tribution system, all these prices arc 
gone into in detail. At present there 
is flo question of increasing the levy 
sugar percentage from the present 65 
per en~ because that has been work-
ed out already, and we think that 
any increase in the quantity in the 
levy sugar will only put up the pricp 
of sugar in the free market. 

SHRI INDRAJIT GUPTA: It mU3t 
be thE-opposit~  

~  (Interruptions) 

MR. SPEAKER; Order please. 

SHRI NA \VAL KISHORE SHAR-
MA: I agrE't' with the Minister that 
in view of the price paid to the agri-
culturist a certain i-ncerase in t''le 
price· of sugar is but natural but the 
consumer should also not suffer in 
the open market. Therefore, I would 
like to know from the Minister whe· 
ther he would enter into an informal 
agreement with the mill owne!s to 

see that the open market sugar is 
'sold at a reasonably fair price, par-
ticularly in the season when there 
is a great demand for sugar. 

RAO BIRENDRA SINGH: We 
always try to persuade· the suga!" 
mills to try and not to make undue 
profits. And we seek their coopera-
tion as we did last time. They volun-
tarily offered to hand over all their 
sugar stocks to the Government for 
sale at a fixed price. 

International Year of Disabled 
Persons 

+ 
·86, SHRI R. K. iI~ 

DR:-VASANT KUMAR 
PANDIT; 

Will the Mi.nister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to lay a statement showing: 

(a) whether the International Year 
of Disabled Persons is being orga-
nised this year; 

(b) if so, the specific schemes 
which the Central Government pro-
pose to undertake, i.neluding legisla-
tion, to rehabilitate the handicapped 
persons, specially during the current 
year; and 

(c) the allotments fOr the various 
schemes proposed State-wise? 

THE MINISTER OF EDUCA TION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN): (a) to (c). A state· 
ment is laid on the Table of the 
Sabha. 

statement 

(a) Yes, Sir. 

(b) Some of the existing program-
mes for the disabled pers on~ are 
being strengthened arnd new pro· 
grammes are being evolved in the 
context Of International Year of Dis-
abled Persons. A Working Group has 
been set up to examine the question 
of legislation in this field. Signiftcant 
programes are -as under~
(i) Under the scheme ot Integrat-
ed Education, Government of Indiit' 




